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OQRDER

On mentioning made by the Counsel appearing on behalf of the Resolution
Professional citing an order passed by the Hon’ble Supreme Court of India staying
the proceedings pending before this Bench, Registry is hereby directed not to post
this matter for hearing until it has been mentioned in respect to the progress over the

order passed by the Hon’ble Supreme Court directions.

RAVIKUMAR DURAISAMY B.S.V. PRAKASH KUMAR
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